A I NATIONAL COMPANY LAW TRIBUNAL
o AHMEDABAD BENCH
AHMEDABAD

i , _ C.P. No. 206/73(4)/NCLT/AHM/2017

Name of the Company: Mahabir Prashad Garg.
V/s.
Plethico Pharmaceuticals Ltd.

; Section of the Companies Act: Section /3(4) of the Companies Act, 2013

5.NO. NAME (CAPITAL LETTERS) DESIGNATION _ REPRESENTATION SIGNATURE I
. JAYEsH A YZuon

ORDER

Learned Advocate Mr. Jayesh Buch present for Petitioner. None present for
Respondent.

f Respondent not filed reply.

Common written submission filed by petitioner.

Heard arguments of learned Counsel for Petitioner.

Order reserved.

Mok do—
MANORAMA KUMARI Bé(\l{l RAVEENDRA BABU
MEMBER JUDICIAL, MEMBER JUDICIAL

Dated this the 23rd day of January, 2018.




